OFFICE OF THE DISTRICT MAGISTRATE BULANDSHAHR

Ref:- | 270 ’ @) 6"9/97//9/013 Date:- 0O22~03- 2022
To,

The Registrar,

Hon'ble National Green Tribunal,

New Delhi.

Sub:- Regarding compliance of the order of Hon'ble National Green Tribunal

under O.A. No. 753/2022 Manvir Tevtiva & Ors. V/s State of Uttar
Pradesh.

Sir,

With reference to the above order passed by Hon'ble National Green Tribunal
dated 03-01-2023 under O.A. No. 753/2022 Manvir Tevtiya & Ors. V/s State of Uttar
Pradesh. A Joint committee of Sub divisional magistrate, Bulandshahr, Regional
Officer, U.P. Pollution Control Board, Bulandshahr & Exicutve Officer, Nagar Palika
Parishad, Gulawathi has been formed to visit and inspect the site to obtain a factual
report on the facts given in the complaint. The detailed factya] report of the joint
committee is being forwarded for your kind perusal and further processing please.
Encl:-As above :

bl.3.2.%
(Chandra Prakash Singh)

District Magistrate,
Bulandshahr



Joint Status Report in compliance of Hon’ble Nation Green Tribunal passed
order dated 03-01-2023 in O.A. No. 753/2022 Manvir Tevtiya & Ors. V/s
State of Uttar Pradesh

The Hon’ble NGT has passed an order dated 03-01-2023 in O.A. No. 753/2022 Manvir
Tevtiya & Ors. V/s State of Uttar Pradesh. The operative portion of the order is as under:-

“..2. Before taking any further action in the matter, we find it appropriate to obtain «a fuctual
report for the purpose whereof, we constitute a joint Committee comprising State PCB and
District Magtsn ate, Bulandshahr who shall visit the site, collect relevant information and
submit a factual and action taken, If any, report within two months by c-mail at
ju(hcmlnthgov in preferably in the form of searchable PDI/ OCR Support PDF and not
in the form of Image PDF. The report needs (o furnish, besides other, status o, of compliance

with reference to consent conditions.
3. District Magistrate, Bulandshahr will be nodal agency for coordination and compliance.
4. List for further consideration on 15.03.2023.

5. A copy of this order, alongwith copy of complaint, be forwarded to State PCB and District
Magistrate, Bulandshahr by e-mail for compliance.”

Background:-

Paras Milk Plant within Nagar Palika Parishad Gulawati which is causing huge air and water
pollution by emitting polluted air and discharging untreated polluted effluents directly in the
groundwater by reverse borewell system. It is also discharging untreated effluent in the drains
directly or transporting such effluent through tankers and discharging openly and discretely.

Action Taken:-

In compliance of above Hon’ble NGT order, District Magistrate, Bulandshahar constituted a
committee on 17-01-2023 for factual inspection of M/s VRS Foods Ltd, Unit-3 & 4, Old Bus Stand,
Gulawathi, District Bulandshahar. Inspection with the committee was held on 01.02.2023 comprising

of the following officers:-

1. SDM, Sadar, District-Bulandshahar
2. Regional Officer, U.P. Pollution Control Board, Bulandshahar
3. Executive Officer, Nagar Palika Parishad, Gulawati, District-Bulandshahar

A copy of the letter dated 17-01-2023 is annexed as Annexure-I.
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The Joint Committee has physical verification for factual position, industry has two units

functioning in the same premises. Their brief descriptions are as follows:-

S Name of unit Name of Name of ETP APCS Status of
N product Raw installed | installed or CTO
material or not not (Yes/No)
| (Yes/No)
No boiler
installed as
required
M/s VRS Foods Ltd, Lactose - steam is
| Unit-3, Old Bus Lactose-10 | permeate- Ves supplied to Upto
Stand, Gulawathi, Metric/Day | 100 Metric this unit from | 31.12.2024
District Bulandshaar Ton per day boiler of
unit-4
M/s VRS Foods Ltd, Ghee. skim
o Unit-4, Old Bus m’ilk Raw milk Yes Yes Upto
Stand, Gulawathi, 400-KLD 31.12.2024
District Bulandshaar | POWder

(A) M/s VRS Foods Ltd, Unit-3, Old Bus Stand, Gulawathi, District Bulandshahar.

1.

,bf‘y:

Lactose-10 Metric/Day is produced by the unit using Lactose permeate-100 Metric Ton per day
as raw material.

Industry has generated Indusrial effluent from the process adopted for the production of the
product and from washing of utensil, floor washing and domestic use. The estimated quanity of
domestic effluent is 5.0 KLD and industrial effluent is 100.0 KLD.

Effluent treatment plant is installed for the treatment of industrial effluent generated from the
unit. ETP consists of Oil & Grease Trap, Equalization Tank, Anaerobic Reactor, (UASBR)
Aeration Tank, Secondary Clarifier & Sludge Drying Beds etc. Domestic effluent discharge
through Soak/Septik Tank.

All the units of ETP were found operational at the time of inspection. Online Continuous
Effluent Monitoring System has been installed at the outlet of ETP and connected with the server
of CPCB. At the time of inspection the data shown by OCEMS are as follows- ph-7.44 mg/l,
COD-134 mg/l, BOD-21.2 mg/l, TSS-34 mg/l, which is as per the prescribed standard.

(Annexure-II)

At the time of inspection outlet of ETP sample was collected from VRS Foods Ltd, Unit-3 and
sent to NABL approved Regional Laboratory, UP Pollution Control Board, Bulandshahar.
Analysis report given by the Laboratory is as follows:- (Annexure-III)

.3/
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Sr. Datce of Collection Sampling Parameter Results Standard
No. of Samples Place

pH 7.68 5.5-9.0
COD 204.0 mg/l 250.0 mg/l
I 01.02.2023 auCe of BOD 260 mal 30.0 mgjll
TSS 72.0 mg/l 100.0 mg/I
Oil & Grease 6.0 mg/l 10.0mg/l

The results of treated effluent are within the prescribed standard.

6. No boiler installed in Unit-3 as required steam is supplied to this unit from boiler of sister unit-4.

7. The unit has obtained conditional consent U/s-25/26 of the Water (Prevention & Control of
Pollution) Act, 1974 as amended and U/s-21/22 of the Air (Prevention & Control of Pollution)
Act, 1981 as amended. Validity of the Consent to Operate (CTO) is till December, 2024 from the
State Board. Unit was found compliant with reference to the consent conditions. (Annexure-1V)

8. The unit has obtained conditional Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 as amended from State Board. (Annexure-V)

(B)M/s VRS Foods Ltd, Unit-4, Old Bus Stand, Gulawathi, District Bulandshaar.

1. Ghee, skim milk powder are produced by unit-4 of the industry using, raw milk 400 kiloliters per
day as raw material.

2. Industry has generated Indusrial effluent from the process adopted for the production of the
product and from washing of utensil, floor washing and domestic use. The estimated quanity of

domestic effluent is 6.0 KLD and industrial effluent is 600.0 KLD. Domestic effluent discharge
through Soak/Septik Tank.

3. Effluent treatment plant is installed for the treatment of industrial effluent generated from the
unit. ETP consists of Oil & Grease Traps, Equalization Tank, Primary Settling Tank, Aeration
Tank, Secondary Tank, Sludge Drying Beds etc. All the units of ETP were found operational at
the time of inspection. Online Continuous Effluent Monitoring System has been installed at the
outlet of ETP and connected with the server of CPCB. At the time of inspection the data shown
by OCEMS are as follows- ph-7.68 mg/l, COD-127 mg/l, BOD-24 mg/l, TSS-26.5 mg/l, which
is as per the prescribed standard. (Annexure-VI)

4. At the time of inspection outlet of ETP sample was collected from VRS Foods Ltd, Unit-4 and
sent to NABL approved Regional Laboratory, UP Pollution Control Board, Bulandshahar.
Analysis report given by the Laboratory is as follows:- (Annexure-VII)

Sr. Date of Collection of | Sampling Parameter Results Standard
No. Samples Place
pH 7.71 5.5-9.0
COD 192.0 mg/l 250.0 mg/I
1 01.02.2023 O‘g'Teltf’f BOD 2.0me/l | 30.0 m§/1
TSS 76.0 mg/l 100.0 mg/I
il & Grease 6.4 mg/l 11.0mg/1

The results of treated effluent are within the prescribed standard.
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5. Boilers of 10 TPH, 08 TPH &

* o~
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06 TPH are installed in the unit to supply steam for the
industrial process. All 03 Boilers are connected to commaon stack which is 35 meter high from

the ground level. All the 03 three boilers have saperate Multicylone Dust collector to control

the stack emissions. For the monitoring of the stack emissions platform, ladder and porthole
are available. Online Continous Emission Monitoring System has been installed at the stack
of Boiler and connected with the server of CPCB. At the time of inspection the data shown by
OCEMS are as follows- Particulate Matter-72 mg/m3, which is as per the prescribed standard.
The unit uses 20 Ton/Day of Rice husk as fuel in the Boiler. Regional Office also conduct
monitoring of the emission source generated from the stack as per the monitoring report of te

laboratory value of particulate matter find within the limit of as per prescribed standards.
(Annexure-VIII)

625 KVA, 500 KVA and 380 KVA DG sets are installed in the Unit-4 of the Industry, which
supply electricity to Unit-3 also at the time of electricity failure. Stack height is installed on
the said DG sets as per the standards for air pollution control and acoustic enclosure.

The unit has obtained conditional consent U/s-25/26 of the Water (Prevention & Control of
Pollution) Act, 1974 as amended and U/s-21/22 of the Air (Prevention & Control of
Pollution) Act, 1981 as amended. Validity of the Consent to Operate (CTO) is till December,

7024 from the State Board. Unit was found compliant with reference to the consent
conditions. (Annexure-1X)

There was no reverse boring found within or around the industrial premises. To check the
ground water guality 02 ground water samples were collected 1® from within the industrial

premises & 2" from outside the premises. The analysis report given by the Laboratory are as
follows:- (Annexure-X)

Sr. Date of Sampling Parameter Results Standard
No. Collection of Place
Samples
pH 7.54 6.5-8.5
‘jﬁ?ﬁiﬂ“t’gg Total Hardness | 182.0 mg/l | 200.0 mg/l
1 01.02.2023 industry (As CaCO3)
primises Calcium 49.6 mg/l 75.0 mg/l
Magnisum 14.09 mg/l 30.0 mg/l

y 3%



9.

TDS 458.0 mg/l [ 500.0 mg/
Conductivity 658.0 -
pS/cm
pH 7.56 6.5-8.5
Handpump at Total Hardness | 196.0 mg/l | 200.0 mg/I
neighbourhood (As CaCO3)
) 01.02.2023 (at Najim’s Calcium 52.8 mg/l 75.0 mg/Il
House, Magnisum 15.6 mg/Il 30.0 mg/I
Outside the TDS 496.0 mg/l | 500.0 mg/I
primises) Conductivity 717.0 -
puS/cm

The results of ground water quality are within the prescribed standard.

Quring the inspection, no source was found of discharging untreated effluent in to the drain
directly or transporting such effluent through tankers and discharging openly. To check the
water quality of recipient Gulawathi drain 02 water samples were collected 1*! before meeting

the outlet of industry and 2™ after meeting the outlet of the industry. The analysis report given
by the Laboratory are as follows:- (Annexure-XI)

Sr. } Date of Sampling Para Results Standard
No. Collection Place meter
of Samples
Gulawathi Drain pH 7.53 mg/l 6.5-8.5 mg/l
before meeting COD 296.0 mg/l --
1 01.02.2023 outlet of the BOD 107.0 mg/l -
industry TSS 125.0 mg/l 100.0 mg/I
Gulawathi Drain pH 7.58 mg/l 6.5-8.5 mg/l
after meeting COD 288.0 mg/l --
B OR02.2023 outlet of the BOD 102.0 mg/I --
industry TSS 112.0 mg/I 100.0 mg/1

7
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6.

. As per the analysis of the sample collected from Gulawathi Drain, analysis data shows
improvement of the quality of drain after meeting the treated effluent of the industry.

10. chblonal Office conducted Ambient Air Monitoring in the industry primises and outside of
the industry. Data_of Ambient air quality is as follows:- (Annexure-XII)

Sr. Date of Sampling Place Value of Standard
No. Collection of PM10 (ng/m3)
Samples (ng/m3)
1 26.02.2023 Inside industry primises 98.0
near ETP of VRS Food Ltd,
Gulaohi 100.0
2 26.02.2023 Outside industry primises of 120.0
VRS Food Ltd, Gulaohi
s — e

11. The unit has obtained conditional Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 as amended from State Board. (Annexure-XIII)

With reference to the Hon’ble NGT order dated 03-01-2023, the above joint inspection
report is forwarded for your kind perusal and further processing please.

(SAPNA SRIVASTAVA) (NIHARIKX'CHAUHAN) (RENU)
Regional Officer Exicutive Officer S.D.M, Sadar,
UP Pollution Control Board Nagar Palika Parishad Bulandshahar

Bulandshahr Bulandshahr
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Errand Enterprioes private timited
Coneapondorrs foiddrenn B, P, (e
120, et Omase, P e, -1

o ’ ) Hestag) St haah Placs,

Pltampurs, Gehi-110 (74 [Ineia)

Phong: +091.11-2725 1017, 4911441877274
Telefar, +91-11-4187% 3704

CIH Mo, UTAY0L20157TC 27453

10 whomsoever it May Concern

Date: 09-02-20273

This is to bring to your kind notice th

sales partner for Xylem WTW Onlin
Netaji Subhash Place Pitampura Del

Water Quality Monitoring System o

at we M/s Errand Enterprises Private Limited -Authorized channel
¢ Instrument having our office at 12w floor Pearls Omaxe building

hi-110034. We have Supplied & Completed the installation of Online
f Xylem WTW make.

The System has been installed at.M/s VRS Foods Ltd, Unit 3, Near Old Bus Stand, Gulaothi, Bulandshar,
Uttar Pradesh. - |

The System measures online BOD, COD, TSS & PH real time at ETP Outlet Water.

The System has been calibrated on 08-02-2023 M/s VRS Foods Ltd, Unit 3, Near Old Bus Stand, Gulaothi,
Bulandshar, Uttar Pradesh by Errand Engineer.

The system was calibrated based on outlet Effluent Report provided by M/s VRS Foods Ltd, Unit 3, Near old
Bus Stand, Gulaothi, Bulandshar Outlet sample tested by Newcon Consultants & Laboratories having
Report No. NCL/ED-010/03/02/23 issued date 07/02/2023.

S.No. Parameter Name Laboratory Final values of online system
. Result after calibration
1 coD (mg/L) 148 134
2 BoD (mg/L) 24 21.2
3 TSS (mg/L) g 38 g 34
4 PH 7.08 7.44

The above information furnished is true to the best of our knowledge.
1

Thanks & Regards

Authorized Signatory

. —
N
o

U
P

Errand Enterprises Pvt Ltd
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ANDSE'*IAHR, U.P. POLLUTION CONTROL‘BOARD
am, Behind MMR Mall, Bulandshahr-203001 :

L LABOURATORY BUL

~
GIONA
E,.- Adress-F-5, Yamunapur

urrcn

—_— Phone : 05732-2
— TEST R - 33879
UF‘%% = EPORT : WASTE WATER LABORATORY
Fva (7 *
Sr NO mon'oi”lés'l re 0 Code NO......ooovverrirnr)
MpPle
Ot of Cso'mp . Rlporl 6! 02 l 2023 Dt./Period of testing 0L\02\>023 —
: amp ( mgLaf;I)Pond/Drainls,T.P./any other specify):..M.[.S ...... VRA... Feoda....)... 06 [02|o
Aol (U 0l s Stomd,.,. Cutke 0¥ty BB '
2 Sampling Point............. Outlet.. 96/ 1P '
3 Type of Sample (Grab/Composite/Integrated)............. A
‘ greesvennstenn CEYTAD s
| Sample Collected by:....¢faAn.au.. ... Srivastane...(RO)........Rent... (Somd)....
I, Colour & Odour :..........cooovini @(WM Bclows tess
. Quantity & packing (Plastic Jerican/Any Other).............. 80, AR LD U consivsinn s o557 55550 e e dsmsmswinissrane
Date of Sample Collection................._. 0 119/2.01.3 ......................................................................................
Analysis indented by:.....RQ...... UPPLA.,..  BLAAAEAGES ..o
Date of Sample Received in Laboratory:............,.O.L/.O.%./.ZO.:LB ........................................................................
;. .Method of analysis: APHA, AWWA, WEF, 23" Edition, 2017, IS 3025 (Part-44) : For BOD
( : Name of ) Specifications 1S .
Sr Test Method Unit Result 105002012 | Detection
| pH 4500 H+ B Electometric Method - 7 6¢3 5.5-9.0 02-12
2. fotal Suspended | 2540 D Total Suspended Solids dried . /| mg/I ' 6 ) " 500 ¢ 10-20000mg/I
Solids at 103-105°C 2
3. Total Dissolved | 2540 C Total Dissolved Solids dried mg/l - ' 10-50000 mg/l
Solids 499 - 0 '
4. Total Solids 2540 B Total Solids dried at mg/| - 10-50000 mg/I
103-105°C 5300
5. B.O.D. 3 days 27°C 1S 3025 (Part 44) : 1993 | mg/I . 30.0 1.0-50000 mg/l
Bio Chemical Oxygen Demand q)& 0
6. C.0.D. 5220 B Open Reflux Method mg/l | . 250.0 5.0-100000
: | . 4.0 ' mg/I

LGV
nalysed by %Vfb ........
. 06 0 o , ) . x ,. _-' .,

- WJfo:wﬁ
Uthorised Signatoryl..... AR

ssistant Scientific Officer/Quality Manager

Reviewed by ‘
Regional Offi

ceplin full,

all not be reproducted-ex
eived in Lab.

\
I_f(J;e * 1. The result in the Test Report relate only to the items tested. 2. The report sh
out the wrillen permission of laboratory. 3. The lest report pertains to the sample as re¢
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=— UTTAR PRADESH POLLUTION CONTROL BOARD
TC-12V, Vibhuti Khand,Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831 Fax:0522-2720764 Email: info@uppceb.com Website: www.uppeb.com

Ref. No: 13906/UPPCB/Bulandshahar(UPPCBRO)/HWM/BULAND SHAHAR/2021
Dated :31/03/2021

To,
M/s VRS FOODS LTD UNIT 3 .
OLD BUS STAND GULAOTHI BULANDSHAHAR ,BULAND SHAHAR,

Tehsil :Bulandshahr
District :BULAND SHAHAR

Sub :- Authorisation issued under the provisions of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016

Number of authorization and date of issue 13906 and 31/03/2021 .
Reference of application (No. and date) 11314657 and 16/02/2021 .

Mr RAJENDRA SHARMA of M/s VRS FOODS LTD UNIT 3 is hereby granted an
authorization based on the enclosed signed inspection report for generation, collection,
utilization, storage and disposal or any other use of hazardous or other wastes or both on the

premises situated at OLD BUS STAND GULAOTHI BULANDSHAHAR ,BULAND
SHAHAR .

Details of Authorisation

\ S No. Category of Hazardous Authorised mode of disposal Quantity(ton/annum)
Waste as per the Schedules | or recycling or utilization or
l I,11 and III of these rules co-processing, etc. ‘ T
| Sludge from waste water TSDF . 2.060 T/Annum
treatment- (Category-5.2)
1. The authorization shall be valid for a period of 30/03/2026 from the date of issue of this letter -
2.

The authorization is subject to the following general and specific conditions (please spécify
any conditions that need to be imposed over and above general conditions, if any) .
A General Conditions of Authorization -

l.

The authorised person shall comply with the provisions of the Environment (Protection Act,
1986, and the rules made there under .

2. The authorisation or its renewal shall be produced for inspection at the request of an officer
authorised by the State Pollution Board .
3. The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization .
4, Any unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of His authorisation..
" s,

The person authorised shall implement Emergency Response Procedure (ERP) for which this
authorisation is being granted considering all site specific possible scenarios such as spillages,

leakages, fire etc. and their possible impacts and also carry out mock drill in this regard at
regular interval of time .

~ Ahnewn—v
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0. he person authorised shall comply with the provisions outlined in the Central Pollution
Control Board gutdelines on Tmplementing Linbilities for Environmental Damages due to

Handling and Disposal of Hazardous Waste and penalty .

ltis the duty of the authorised person to tuke prior permission ot the State Pollution Control
Board to close down the facility

8 The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation

9. The record of consumption and fate of the imported hazardous and other wastes shall be
maintained .

10, The hazardous and other waste which gets gencrated during recycling or reuse or recovery or

pre-processing or utilisation of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions ol authorisation

L1 The importer or exporter shall bear the cost of Import or export and mitigation of damages if

any

20 Anapplication for the renewal of an authorisation shall be made as laid down under these

Rules .

13, Any other conditions for compliance as per the Guidelines issued by the Ministry of
Envitonment, Forest and Climate Changgs or Central Pollution Control Board from time to
time . :

14, Annual return shall be filed by June 30th for the period ensuring 315t March of the year .

15, The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

B Specific Conditions of Authorization

1. The wastes must be safely collected in leak proof containers and shall be duly marked in a manner
suitable for handling. storage and transport and the packaging shall be easily visible and be able to
withstand physical conditions and climatic factors. All hazardous waste containers / bags shall be
provided with a general label. The storage area should be at an isolated spot in the premises and
must be fenced, covered and duly marked.

2. The authorized person/agency shall ensure that no adverse impact on the air, soil and water
including groundwater takes place due to activities for which authorization has been requested.
Comprehensive safety measures must be followed in handling of wastes and the staff must be
properly trained.

3.The person authorised shall comply with the provisions outlined in the Central Pollution Control
Board guidelines on “Implementing Liabilities for Environmental Damages due to Handling and
Disposal of Hazardous Waste and Penalty™

4. An application for the renewal of an authorization shall be made in form 1, before its expiry as
laid down in rule. It is further brought to your notice that as per the order dated 14-11-2003 passed
by the Hon'ble Supreme Court in W.P. (¢) No. 657 of 1995, no industry covered under Hazardous
and other Wastes (Management and Trans boundary Movement) Rules, 2016 shall be allowed to
operate without valid authorization. It is also provided in the same orders that industries which are
not complying with the conditions of authorisation shall not be allowed to operate.

5. The applicant must file returns on prescribed Form 4 along with a compliance report of this letter
and should also maintain records on Form 3 and present it to Board’s inspecting officials.

0. In no case any hazardous wastes shall be disposed off on land, in any drain or stream. All
spillages of hazardous chemicals, used containers, of hazardous chemicals such as flammable
corrosive, explosive. and toxic nature must be safely collected and stored. Non-compatible wastes
must be suitably and safely handled.
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7 is within the powers and functions of the U.P. Pollution Control Board to modify / revoke the
(erms and conditions of the authorization issued under the Rule - of Hazardous and Other Wastes
(Management & Trans boundary Movement) Rules, 2016 s ,

g You are directed to display on-line data/display board outside the main factory gate with regard
(0 quantity and naturc of hazardous chemicals being handled in the plant, including waste water and
air emission and solid hazardous waste generated within the factory premises. Necessary
compliance should be sent within 15 days of receipt of this letter.

9. 1t should be ensured that hazardous wastes shall be properly collected and packed in HDPE bags
and then temporarily stored in a lined RCC tank/pit with suitable shed.

10. An ETP sludge test report of a laboratory approved under E.P. Act shall be submitted along with
compliance of this letter of this office.

11. Used oil shall be sold only to recyclers registered with U.P. Pollution Control Board. The record
shall be maintained.

12. The occupier, transporter and operator of a facility shall be liable for damages caused to the
environment resulting due to improper handling and disposal of hazardous waste listed in schedule

1 2. and 3 and shall be liable to pay a fine as levied by the State Pollution Control Board under the

rules.

13. You shall become the member of any commor TSDF for S.L.F. (M/S U.P. Waste Management
Project Kumbhi Kanpur Dehat or M/s Bharat Oil & Waste Management Ltd., Kumbhi, Akbarpur,
Kanpur Dehat. Permitted by U.P.P.C.B)., and start sending the stored hazardous wastes for final
disposal to the TSDF and report back to U.P.P.C.B. with the required manifesto (document of
proof) within one/three month of this letter. The authorized incinerator is with M/s Bharat Oil
Company, Sahibabad, Ghaziabad for oily waste and paint sludge only. or the hazardous waste (Lead
Dross) through open hearth furnace may be sent to recycler facilities duly authorized by CPCB. The
proof/document shall be submitted having three months. Lead slag shall not be generated in this

unit.
14. You are required to store the hazardous waste safely and send it to TSDF/incinerator within

Nincty days/Six months of its generation.
15. If any Prohibit /Adverse order is passed by Hon'ble National Green Tribunal the authorization

shall automatically stand cancelled.
( Authorized Signatory )

Digitally signed by Ram Kumar

Ram Kumar Singh sinon

Date: 2021.04.01 11:05:17 +05'30°

UTTAR PRADESH POLLUTION CONTROL BOARD

Copy to: To the Regional Officer, U.P.Pollution Control Board, Regional Office, U.P. Pollution

Control Board, Bulandshahr for information and necessary action . iy gmed by o

Ram Kumar Singh sigh
Date: 2021.04.01 11:05:46 +05'30"

CEO/EE, I/C Circle
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Creand Ente nited
Corrospandol . Olfico:
1200, Panfl O f
Haotn)l Subha rG
o Pitnmpurn, O
weil Phone; +01.° 1-410833204
Telathx: +O1
CIM No.: U7 63

To whomsoever jt May Concern

Date: 09-02-2023

This Is to bring to your kind notice that we M/s Errand Enterprises Private Limited -Authorized channel
sales partner for Xylem WTW Online Instrument having our office at 12w floor Pearls Omaxe building
Netaji Subhash Place Pitampura Delhi-110034, We have Supplied & Completed the installation of Online
Water Quality Monitoring System of Xylem WTW make.

The System has been installed at M/s VRS Foods Ltd, Unit 4, Near Old Bus Stand, Gulaothi, Bulandshar,
Uttar Pradesh, \ -

The System measures online BOD, COD, TSS & PH real time at ETP Qutlet Water.

The System has been calibrated on 08-02-2023 M/s VRS Foods Ltd, Unit 4, Near Old Bus Stand, Gulaothl,
Bulandshar, Uttar Pradesh by Errand Engineer. . , ;

The system was calibrated based on outlet Effluent Report provided by M/s VRS Foods Ltd, Unit 4, Near Old
Bus Stand, Gulaothi, Bulandshar Outlet sample tested by Newcon Consultants & Laboratories having
Report No. NCL/ED-012/03/02/23 issued date 07/02/2023.

S.No. Parameter Name Laboratory Final values of online system
Result after calibration
1 coD (mg/L) 132 127
2 BOD (mg/L) 22 24
3 TSS (meg/L) 28 26.5
T4 PH 7.12 7.68

The above information furnished is true to the best of our knowledge.

'["h.:l'nks & Regards

Authorized Signatory

‘\\
-;i‘.) T ‘ L@

Errand Enterprises Pvt Ltd on

k ':{S Sf&‘md l/

T —— e
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‘ NAL LABOURATORY BULANDSHAHR, U.P. POLLUTION CONTROL BOARD
S Adress-F-5, Yamunapuram, Behind MMR Mall, Bulandshahr-203001 ;
(== Phone : 05732-233879

7% TEST REPORT : WASTE WATER LABORATORY

p®@
?ﬁ"‘, 56
Code NO..vieevrieviciniienens

o N s
ompmhonoi test report 05/02./2.02.3

fc
° cample Source (River/Lake/Pond/Drain/S.T.P.Jany other specify):. M/S.. VR‘S ...... FG‘DO(A ......
(Umit=4)....oloh..4us.... stamd. . YL Y 11 S—
sampling Point:.. Mtﬁt— ............ %/ ......... E'flo ..............................................................................
Type of Sample (Grab/Composnellntegrated) ............................. ﬁtrab ..............................................................
sample Collected by...q)’aflf ....... Qﬁﬂva[ta/ua,(ﬂo) oo [K(I'L’U-‘..;! ........... C‘;OI‘{ S :
Colour & Odour ... ....... VC&WW ............. W .....................................................................
Quanlity & packing (Plastic Jerican/Any Other) .............. ... «Tﬂ}vfc,arb ............................................................
Date of Sample Collection:............... N 0T I e Yo % S TP e
Analysis indented by:....../x0. .. (}_Fﬁpé nd«!ﬂgﬂk ...................................... i N
Date of Sample Received in Laboralory ............. O.L/D 2/..7.».9).-.3 ...................................... vetanreods by ieas o TN SIS

Method of analysis: APHA, AWWA, WEF, 23 Edition, 2017, IS 3025 (Part-44) : For BOD

. Specifications IS :
! ) ection
r.|  Name of Test Method Unit Result tos002012 | D&t
lo.| Parameters (Acceptable imiy|  Range
pH 4500 H+ B Electometric Method - Z. ¥4 5.5-9.0 02-12
Total Suspended | 2540 D Total Suspended Solids dried mg/] 50.0 10-20000mg/I
Salids at 103-105°C ?5‘ 0
Total Dissolved | 2540 C Total Dissolved Solids dried | mg/l : - |10-50000 my/l|:
Solids 503- O
Total Solids 2540 B Total Solids dried at mg/l - 10-50000 my/I
103-105°C 599-6 | .
B.O.D. 3 days 27°C 1S 3025 (Part 44): 1993 | mg/l 30.0 1.0-50000 mg/!
Bio Chemical Oxygen Demand O?v? 0 :
C.0.D. 5220 B Open Reflux Method mg/l 250.0 5.0-100000
. P © -Lq 2- . O mg/l

thorised Slgnatory/......)' ....... ol Xt el
sistant Scientific Officer/Quality Manager

Reviewed by......f7~" e
Regional Officer Technical Manager

Y .
e 1. The resultin the Test Report relate only to the items tested. 2. The report shmroducted-excepf in full
in Lab.

ho
ut the written permission of laboratory. 3. The test report pertains to the sample as receive
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. rrrana chterprises Private tynited

Correspandenca Addrass & Rogd. Olfico: )
\ 1206, Pearl Omaxe, Plol No. B-1,
B Hoetajl Subhash Place, !
oV Pitampura,Delhi-110034 [India]

Phone; +91-11-2735 1017, +91-11-4183 4 i
Telefax: +01-11-4183 3264
CIN Mo.: U74000DL2015PTC283463

To whomsoever it May Concern

Date: 14-02-2023

d channel :
building Netaji
nline Real Time

This is to bring ; N

e pam:"ebrtfc:)v?(urlk|nd not.ucc that we M/s Errand Enterprises Private Limited -Authorize

Stibhash Place P:tav em Ogh?he Instruments having our office at 12w floor Pearls Omaxe

. 1L mpura Delhi-110034. We have Supplied & i evallation of O
Air Quality Monitoring System of ICE Make. pplied & Completed the installation

’” Th . ) L ) N )

e System has been installed at M/s VRS Foods Ltd, Unit 4, Near Old Bus Stand, Gulaothi,

Bulandshar, Uttar Pradesh.

The System measures online a Particulate Matter at 6 TPH Boiler.

The System has been calibrated on 10-02-2023 at M/s VRS Foods Ltd, Unit 4, Near Old Bus
Stand, Gulaothi, Bulandshar, Uttar Pradesh by Errand Engineer.

/s VRS Foods Ltd, Unit 4, Near Old Bus Stand,

The system was calibrated based on Report provided M
Consultants & Laboratories having

Gulaothi, Bul_andshar, Uttar Pradesh sample tested by Newcon
Report No. NCL/ED-008/03/02/23 issued date 07/02/2023.

r S.No. pParameter Name Laboratory Final values of online system
, result after calibration
E 1 particulate Matter (PM), mg/m3 69.5 ) 72

e

The above information furnished is true to the best of our knowledge.

Thanks & Regards

* Authorized Signatory

Pt UL

Errand Enterprises Pvt Lid

I
Delhi - 110034 {India) Tel.: +91-11-2735 2607,

ices: Towers North, Netaji Subhash Place, Pitampura,
granch Offices: 301, KL ToO joe i

1 A4nAaa Tyl e arArwann 8441 2rn”

.......... e &
dAna W ETaens ey lab=tt ekl el Nle s Tl=
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\Q?’ Regional Office, U.P. Pollution Control Board,

UPPCB Ghaziabad.

STACK MONITORING REPORT

1. Name of Industry + M/S VRS Foods Limited.
Near Old Bus Stand, Gulaothi Bulandshahar (U.P)
2. Sample Collected by + Mr. Subhas Chandra, S.A. & Sri D.D. Verma. L.A.
3. Date of Monitoring : 26.02.2023
4. Stack Height (Meters) +40
5. Stack Dia (Meters) t1.93
6. Stack Attached to : Boiler (6 TPH, § TPH , 10 TPH)
7. Type of fuel used t Rice Husk And Briquettes
8. Fuel consumption : 40.0 Tone/ Day (Approx)

9. Ambient Temperature (°C) :32.0

10. Stack Temperature ¢‘C) 783

11. Average Velocity (m/sec) 3491

12. Average Flow rate (LPM) 1208

13. Net Sampling Time (Minutes): 60

14. Control Devices (If any) : Multi Cyclone Dust Collector

15. Note + At The Time Of Sampling 10 TPH Boiler Operational.
Parameter Result Standard Method
Particulate Matter (mg/N m’) 72.87 80.0 1S:11255 (Part-1) 1985

Emmission Quality Standards : As Per CAQM Direction No- 62 Dated 17.03.2022- $Omg/Nm’

For Bio Mass

C&’q @w : 2 /*/

28 s
Scientific Assistant Scientific Officer ““Regional Officer
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- Rlﬁ(il()NAl LABOR ATOI1
4 / ty
M—-—-———- Addresy 15, "m""ll[ll ANINIIAIII{ U POLLUTION CONTROL BOAIRD
.\““‘.':;p . “I"l:um y Behind MM Mall, Bulandshahr, 203001
. ’?;_‘!"4“’\\\ PEST ]{[.‘])()R'l Phone ; 05737. 233879
s M [)
N tWATER LABORAT ORY (GROUND WATIR)

SENOL
D Oteompilation of o

Streport Oﬁl 01 Code No, TC0011
O o o LR RN
1. Sample Source (Tl /1 o Dt/Period of testing, 01,2’7«-3 06/7‘}
u “'“L“/nll we
““““““““““““““““ B Lll/%lmlluw l‘|unp/%upplyWnlcr /Handpump/ any other specify). . Han d7bU ﬂ"—p
2. Sampling Poin H{.‘ ,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,
. c't,é cmn/;
3. Type of Sample A .(1,9 d{‘lﬂ.w -ULL J/MM’-UCLF, ...... (’!’)’LLAJU
ple ((Il‘.‘ll\/( omposit /l
. Sample Coll j posite/Integrated) .,....,........ Gﬂ'ab
i 'lnpc A cC"‘d h\’ a{)na‘ J Sraer RPN s RN I s R R FAERAE R AR R R i
nvadtay
S. C(]lollr 1\' Odour ......... CGCO M a LR:OJD (o ﬂfgu (prM) PP I PP
e mj ........... (OLUNCCAL. ..o e savgsne LRI
6. Quantity & Packing (Plusuc Jerican/ '
WANy Other) .oo.oovvvviin RVIRN 11V N e 7 s W7o s eonduindeiisbcinisiaiinn ,
7. Date of Sample Collection . 01
¢ il ot e e e lm UOZZ oot .
8. Analysis inden
| tedby ... .RO......ULPLA, .......... BULENANAOR St
9. Date of Sample Receipt iy Laboratory .................... 0,{/0),[‘}0_1(3 ,,,,, reneusensihivite
.......... R
{']0 r\wﬁ”“ APHA, AWWA, WEF, 23 Ldition, 2017
Sr. Name of Specifications 1S
I No. l’.lr\mctcrs Test Method Unit " Result 10500:2012 Detection Range
VST S— . P (Aceeptable limit) .
T pHl 4500 H+ B Electometric Method | © - 7:54 | " 6585 - 02-12
I ( olour | 2120 B Visual Comparison Method Hazen - 5.0 5-1000 Hazen
Fotal ; .
3 Suspended 2540 D Tou;llSlt(x)sga-cir‘l)L;%((l:S()llds dried g/l - 100.0 10-20000 mg/l
Solids
Total Dissolved | 2540 C Total Dissolved Solids dried
4. Solids at 180°C mg/l 4,5 & ) 500.0 10-50000 mg/l
. 2540 B Total Solids dried at
5. | Total Solids 03-105°C mg/l - . 10-50000 mg/1
3 days 27°C 1S 3025 (Part 44) : 1993 _ - - :
b B.0.D. Bio Chemical Oxygen Demand me/l 1.0-50000 mg/l
1 €.0.D, 5220 BB Open Reflux Method mg/l - - 5.0-100000 mg/I
' Turbidit 2130 B Nephelometric Mcthod NTU — 1.0 0.01-500 NTU
: e boratory Method pS/em 658 D - 5.0 -10000 pS/cm
9 Conductivity 2510 3 Laboratory ¥4 . I
[ o | Total Hardness | 5549 ¢ EDTA Titrimetric Method | mg/l 12 .6 200.0 10.0 -5000 mg/i
: as CaCO, — — .
T T T T3500 - Ca B EDTA Titrimetric i}
I Caleium Method mg/l 49 ¢ 75.0 10.0 -1000 mgy/1
" Magnesium 3500 -Mg B Calculation Method | _mg/l [4-09 300 10.0- 1000 mg/I
3
Analysed by ... AN

\uthorised Signatory/
\ssistant Scientific Officer/ Quahty Manager ——

Regional Oﬁ'ccr/' I'cclmlcal Manager

Jate only o the llems tested, 2. The report shall not be reproducted-except in full, without the written permission of laboratory. 3, T
Report rela

tin the Test
I The resul ! received in Lab.

s the samiple a

1 report pert? ains (0
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NAL LABORATORY BULANDSHAHR. U.P. POLLUTION CONTROL BOARD /¢
Address - F-5, Yamu napuram, Behind MMR Mall, Bulandshahr, 203001
Phone : 05732-233879

TEST REPORT : WATER LABORATORY (GROUND WATER)

TC-8613

Code NO...ceereorenes

GrNO. weveresransssnes Dt./Pcr‘iod oftcstingo.L’ozl 23, O‘I"I 2022,

Dt. Of compilation of test report 06 [ o l 23
1. Sample Source (T ubewell/Dugwell/Shallow Pump/SupplyWater /Handpump/ any other specify). .. J;fam oA b" L b 3

................................
.......................................................................................................

2. Sampling Point J‘(Mld}:zlllf’b LA -Q-U.‘ﬁ,llb UU«\}\DD(L c_ﬂt . .Nofﬂm.’&. ha udL,. Ouht'db. #
3. Type of Sample (Grab/COmpOSIte/Integrated) ..o Gttt B JRS @m[,{ggg
+ sample Colleted by fapnau. ... Ax¥eatone. (fo)........ LTV TR oY oY s D :
5. Colour & 00U cvvrerreereees SOSOUMEIAL QAL s
6. Quantity & packing (Plastic Jerican/Any Other) .............. K BRIV TN T R SRR R
7. Date of Sample Collection vv.ere QL DAL DD LR ooooeosecrisrmanrenessssmsssesss s
5. Analysis indented by ...or RO LOPLCB. ..o BULENAIAGRL s
9. Date of Sample Receipt in Laboratory ................. DLJD2[2DRB s

10. Method of analysis .... APHA, AWWA, WEF, 23 Edition, 2017

o

Sr. Name of Specifications IS
No. Parameters Test Method Unit Result 10500:2012 Detection Range
(Acceptable limit)
1. pH 4500 H+ B Electometric Method - . &£ 6.5-8.5 02-12
2. Colour 2120 B Visual Comparison Method Hazen - 5.0 5-1000 Hazen
Total
2540 D Total Suspended Solids dried
3. Su;;:)tl’.ir:lied at 103-105°C mg/l - 100.0 10-20000 mg/l
4 Total Dissolved | 2540C Total Dissolved Solids dried
i Solids at 180°C mg/l AQ6- 0 500.0 10-50000 mg/1
. 2540 B Total Solids dried at
5. | Total Solids 103-105°C mg/l - - 10-50000 mg/1
3 days 27°C IS 3025 (Part 44) : 1993
6. B.OD. Bio Chemical Oxygen Demand mg/l = B 1.0-50000 mg/1
1. C.0.D. 5220 B Open Reflux Method mg/l - N 5.0-100000 mg/l
8. Turbidity 2130 B Nephelometric Method NTU - 1.0 0.01-500 NTU
9. | Conductivity 2510 B Laboratory Method pS/cm pFIEE) - 5.0 -10000 pS/cm
Total Hardness P
FO. as CaCO; 2340 C EDTA Titnmetric Method mg/l | Q-0 200.0 10.0 -5000 mg/l
: 3500 - Ca B EDTA Titrimetric
Yn. Calcium Method mg/l 52 o 75.0 10.0 -1000 mg/l
{12 Magnesium 3500 -Mg B Calculation Method mg/l 16. &4 30.0 10.0— 1000 mg/l
)
\3 AN
Analysed by .......... 71"
(o]
Authorised Signatory/ >
Assistant Scicntific Officer/ Quality Manager
Reviewed by.
Regional Offic echnical Manager

Note : l.‘n\:rquhlnth:'l’m Report

test report pertains to the sample as received in Lab.

relate only to the items tested. 2. The report shall not be reproducted-cxcept in full, without the wri

tten permission of laboratory. 3. The
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Behing U1 POLLUTION CONTROL BOARD
1d MMR Mall, Bulandshahr-203001

‘ REPOP F‘l](n .
. T WATRR . 05732233879
e | ER LA

BORATORY (SURFACE WATER)

9?. .3
Pong Il)rulnlS,T.

port ia 1 ‘T
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Viaay
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.......

Coda NO.Lwrvirereriine
Dt/Perlod of lnsllngoﬁl'lw

02) O.fm .....................................................

-----

,\}3'0",_,23

) | Qa 0“\-(: ...............................................................................................................
\ Type of Sample (Gr“ow“ " uCU\CLC ‘ .9)(_(50\{. me,%fu},ﬂnmx’m‘g,';OuiCei

Sample Gollected by

F)m‘.lluilntugrnlnd).

...........
....................

ot

...............

..........
............

e 0 Sy |

.‘ Cotout & Qdowy _— JMYC‘A{OV&LﬂU),KQ&M ------ UDH) """""""""""

CQUANNY 8 PACKING (Plastic [nan o i s g

b N |(\hl|c \]erca IIIIIIIIIIIIIIIIIII R

y - Date of Sample Collection:,, HM&O‘S?" ........ VIO AP (5 ¥ (Y o W R R
An.‘.l)“ilf‘ indt‘ﬂl()d b A g, -’21'02‘ 3 ................................ ereennenn s TS s aarssss SRR R0

§ ! Vi, RQ,.vuepre Iy e

o Dawe ot Sample Received iy |,

nhornlory\

........................

‘ 2 Vi SRR T
Y Method Of analysis: APHA AVAAAIA \xrem o o al|02|?2-0%2
: : : Yol APHA, AWwia, WEF, 23" Edition, 2017, 1S 3025 (Part-44) : For BOD

S| Name of Specifications IS | :
; etection
No.| Parameters Test Method Unit Result (A105§g§31:n o| “Range
cce Al

] pH 4500 1+ Electometric Method ':{ .53 6.5-8.5 02-12

N Colour 2120 I Visual Comparison Method | Hazen = 5.0 5.1000 Hazen

) lowl 2500 D Total Suspended Solids dried

Suspended at 103-105°C mg/| _L25 . O 100.0 10-20000 mg/1
Solids

1 Total Dissolved | 2540 C Total Solids dried at mg/l 500.0 10-50000 mg/]
| Solids 180°C /

\L.'\ Fowal Solids 2540 B Total Solids dried at 103-105°C| mg/| ' / - 10-50000 me/l
0 D.0. 4500-08 lodometric Method mg/| / . 0.2-14.0 mg/l
F B.0.D. 3 days 27°C IS 3025 (Part 44): 1993 mg/l 107 0 - 1.0-50000 mg/i

Bio Chemical Oxygen Demand
B C.0.D. 5220 B Open Reflux Method mell | 296.0 - 5.0-100000 mg/
‘. Turbidity 5130 B Nephelometric Method NTU , 10 0.01.500 NTU
10 Conductivity | 2510 B Laboratory Mecthod nS/cm / . 5.0-100001S/cm
I TO“I' Ilurdl‘ICSS 2340 C t:Dr/\ -l-ilrimclric ML‘llm(l m[',/l / 2000 100-5000 mM
—— ol CaCO, -
22| Caleium 3500-Ca I3 EDTA ‘Titrimetric Method mg/l l/ 75.0 10.0-1000 mg/l
"'I-L-. Magpnesium 3500-Myp; B Cateulation Method g/l 30.0 10.0-1000 mg/1
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Addrese F e vy p
2 Vi UL p ; p

J, YarnUnapUra,—:"gsH.A”R, U.P. POLLUTION CONTROL BOARD ~—=
TES + Behind 1A1AR 1all, Bulandshahr-203001 '

T REPORT : w;;?;on‘-‘ -05732-233879 2
R LABORATORY (SURFACE WATER) =
7C-251

l%b Code ”ogolhvh’s‘ 05,",2’3

6la ,
Dt /Period of testn

ample Source (Rivars -
5 (RI/Cl’/LaV,QIpOnd/D _
rainS. TP fany o , 4

any other specity).......... DACIATD e

sampling Poim:,,,,% ittt Il
2 0 4 ""'"~u-n-,,;-‘..,._.,...u.,-...'..,._..,..‘.— s n
| St S e Ol eking . Sndusial B
v J f'l 3 ¢ S | Rty S
| sample Collected by _oSa} a‘”‘c?j”-'?;m,. o UGG Y T
Colour & Odour G‘P - onyeitava., (RO, . . RCYUJ—(J ) ) IO
quantity & packing (Piastic . et u btssnsesressisssrerassrsesrhesesnaseesasszessante
aslic Jerican/Any Othe; o oo samie T
pate of Sample Collection: /(u“l*’-c')ii lwéﬂwmn ----- o
p nal sisndente : e ’ 8 dei 1o N~ ST e e
A [pfof o Ip:f)/,.’ RO VPPLB L BUIrIIReR T
g Date pie Received in Laboratory;....... OL!QZ« Y o ) =
 Wielnod ot analysis: O o e e
i,.l.-— y3is: APHA, AVIWA, VIEF, 23% Edition, 2017, IS 3025 (Part-44) - For oD
o 1S | aterti
s | Name of Specice Detection
Te i 105002012
i | Parameters est Method Unit Result " o o] Range
. pH 4500 H+B Electometric Method : S8 6.5-8.5 02-12
2 Colour 2120 B Visual Comparison Method _|Hazen - 5.0 5-1000 Hazen
; Total 2540 D Total Suspended Solids dried _
Suspended at 103-105"C mg/l 142.0 100.0 10-20000 mg/1
Sulids
Total Dissolved | 2540 C Total Solids dried at mg/l _ 500.0 10-50000 mg/l
Solids 180°C
5 Total Solids | 2540 B Total Solids drizd &t 103-105°C] mg/l - | - 10-50000 mg/l
: 0.0, 4500-0B lodometric Method mg/l - - 02-14.0 mg/]
B.O.D. 3 days 27°C IS 3025 (Pant 44)3!993 mg/l 1072 - 6 - 1.0-50000 mz/1
Bio Chemical Oxygen Demazn
C.0.D. 5220 B Open Reflux Method mg/l 288-0 - 5.0-100000 me/
et & _ ¥
Tubidity | 2130 B Nephelometrie Method N/TU /l 1.0 0.01-500 NTU
{ Cm _ 0
L | Conductivity | 25 10 B Laboratory Method S . 5.0-100001S/cm]
Total Hardness 2340C EDTA Titrimelric Method mz/l / 200.0 10.0-53000 mg/l
- 2 C2CO, . —
4(8::”!” 7500-C2 1) EOTA Titrimese Method mz/l I/ 75.0 10.0-1000 ma/1
I Magnesium ML me/] 30.0 10.0-1000 mzA1
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Wrsed Signatory/...... ,
ignatory/.....-” _

. \ r . A
#ant Scientific Officer/Quallty rAanage Regional Officer/Technical Manager
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Regional Office UPPCB, Bulandshahr

Air monitoring Report of VRS Foods Ltd, Gulaothi, Bulandshahr

S.No.|Monitoring Name of City State  |Monitorin| Particulate .-‘a'p@cﬂ'mrti!z
Date Monitoring Name g Agency Matter ons 23 W’
Station (<10pmypg/ | CPCB for |
m3) 28 bn= !
100 pgfri3 i
‘i
Inside the
Premlises near UPPCB
1 26.02.202 dahal 9% 190
> | E7p of VRS Foog | BUlandshzhr [ U.P BSP.
Ltd, Gulaathi
E
Qutside the
Premises of VRS UPPCB
.02, <hz L 120 106
2 26.02.2023 Food Ltd, Bulandshzhr J.P ESR
Gulaothi

Cotlr” A — 2= pB—

Attendant LR.F. AS.O P.O.
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UTTAR PRADESH POLLUTION CONTROL BOARD
TC-12V, Vibhuti Khand,Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831 Fax:0522-2720764 Emall: Info@uppch.com Webslte: www,uppeb.com

B

Ref.No: 13881/UPPCB/Bulandshahar(UPPCBROYIIWM/BULAND SHAHAR/2021

To,

Dated :31/03/2021

M/s VRS FOOD LTD UNIT 4
OLD BUS STAND GULAOTHI BULAND SHAHAR,

Tehsil :Bulandshahr
District :BULAND SHAHAR

Sub :- Authorisation issued under the provisions o

f Hazardous and Other Wastes (Management and

Transboundary Movement) Rules, 2016

| S) (3] o

Number of authorization and date of issuc 13881 and 31/03/2021 .
Reference of application (No. and date) 11216332 and 16/02/2021 .

Mr RAJENDRA SHARMA of M/s VRS FOOD LTD UNIT 4 is hereby granted an
authorization based on the enclosed signed inspection report for generation, collection,
utilization, storage and disposal or any other use of hazardous or other wastes or both on the
premises situated at OLD BUS STAND GULAOTHI BULAND.SHAHAR, .

Details of Authorisation

S No.

Category of Hazardous Authorised mode of disposal Quantity(ton/annum)
Waste as per the Schedules | or recycling or utilization or
L1I and I11 of these rules co-processing, ete.

Sludge from waste water TSDF 3.5 T/Annum
treatment- (Category-5.2)

L.

2.

The authorization shall be valid for a period of 30/03/2026 from the date of issue of this letter

The authorization is subject to the following general and specific conditions (pleasc specily
any conditions that need to be imposed over and above general conditions, if any) .

A General Conditions of Authorization -

The authorised person shall comply with the provisions of the Environment (Protection Act,
1986, and the rules made there under .

The authorisation or. its renewal shall be.produced for inspection-at the request of an-officer
authorised by the State Pollution Board . " ' '

The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization .

Any unguthorlzed change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorisation .

The person authorised shall implement Emergency Response Procedure (ERP) for which this
authorisation is being granted considering all site specific possible scenarios such as \;pillugu;
leakages, fire etc. and their possible impacts and also carry out mock drill in this regard at h
regular interval of time . S T8

x1)
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0. The pers i
son ¢ : Vi .
Contr%l Bc:]aqu(inh?iiisf‘d sl‘mll comply with the provisions outlined in the Central Pollution
Handling and guidelines on Implementing Liabilities for Environmental Damages due to
g and Disposal of Hazardous Wastc and penalty .

7 It is tl
b s the ' 'is ' issi !
L duty of the authorised person to take prior permission ot the State Pollution Control
ard to close down the facility .
8. The importe
qccl;,‘lfnporlcd hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation .
9. . 1 . ;
The record of consumption and fate of the imported hazardous and other wastes shall be

maintained .

ng or reuse or recovery or

10. The hazardous and other waste which gets generated during recycli
hall be treated and

gl.‘e-proccssqmg or utilisation of imported hazardous or other wastes s
isposed of as per specific conditions of authorisation .

11, The importer or exporter shall bear the cost of Import or export an
any

d mitigation of damages if

2. Anapplication for the renewal of an authorisation shall be made as laid down under these

Rules .

13.  Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Changes or Central Pollution Control Board from time to

time .
14, Annual return shall be filed by June 30th for the period ensuring 31st March of the year .

5.  The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

B Specific Conditions of Authorization

leak proof containers and shall be duly marked in a manner
shall be easily.visible and be able to
ous waste containers / bags shall be

| The wastes must be safely collected in
suitable for handling, storage and transport and the packaging
withstand physical conditions and climatic factors. All hazard
provided with a general label. The storage area should be at an isolated spot in the premises and
must be fenced, covered and duly marked.

2. The authorized person/agency shall ensure that no adverse impact on the air, soil and water
including groundwater takes place due to activities for which authorization has been requested.
Comprehensive safety measures must be followed in handling of wastes and the staff must be
properly trained.

3.The person authorised shall comply with the provisions outlined in the Central Pollution Control
Board guidelines on “Implementing Liabilities for Environmental Damages due to Handling and
Disposal of Hazardous Waste and Penalty” .

4. An application for the renewal of an authorization shall be made in form 1, before its expiry as
luid down in rule. It is further brought to your notice that as per the order dated 14-1 1-2003 passed
by the Hon'ble Supreme Court in W.P. (c) No. 657 of 1995, no industry covered under Hazardous
and other Wastes (Management and Trans boundary Movement) Rules, 2016 shall be allowed to
operate without valid authorization. It is also provided in the same orders that industries which are
not complying with the conditions of authorisation shall not be allowed to operate.

5. The applicant must file returns on prescribed Form 4 along with a compliance report of this letter -
and should also maintain records on Form 3 and present it to Board’s inspecting officials.

6. In no case any hazardous wastes shall be disposed off on land, in any drain or stream. All

spillages of hazardous chemicals, used containers, of hazardous chemicals such as flammable
corrosive, explosive. and toxic nature must be safely collected and stored. Non-compatible wastes
must be suitably and safely handled.
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chrlrislslrgt:;l(;l:te powers and func.tior'ns of the U.P. Pollution Control Board to modify / revoke the
S 4 ions of the authorization issued under the Rule — of Hazardous and Other Wastes
(Munagemer}t & Trans boundary Movement) Rules, 2016

8. You are directed to display on-line data/display board outside the main factory gate with regard
o quantity and nature of hazardous chemicals being handled in the plant, including waste water and
air emission and solid hazardous waste generated within the factory premises. Necessary
compliance should be sent within 15 days of receipt of this letter.

9. It should be ensured that hazardous wastes shall be properly collected and packed in HDPE bags
and then temporarily stored in a lined RCC tank/pit with suitable shed. )
10. An ETP sludge test report of a laboratory approved under E.P. Act shall be submitted along with
compliance of this letter of this office.

1 1. Used oil shall be sold only to recyclers registered with U.P. Pollution Control Board. The record
shall be maintained. ' " . '

12. The occupier, transporter and operator of a facility shall be liable for damages caused to the
environment resulting due to improper handling and disposal of hazardous waste listed in schedule
1,2. and 3 and shall be liable to pay a fine as levied by the State Pollution Control Board under the
rules.

13. You shall become the member of any common TSDF for S.L.F. (M/S U.P. Waste Management
Project Kumbhi Kanpur Dehat or M/s Bharat Oil & Waste Management Ltd., Kumbhi, Akbarpur,
Kanpur Dehat. Permitted by U.P.P.C.B)., and start sending the stored hazardous wastes for final
disposal to the TSDF and report back to U.P.P.C.B. with the required manifesto (document of

prool) within one/three month of this letter. The authorized incinerator is with M/s Bharat Oil
Company, Sahibabad, Ghaziabad for oily waste and paint sludge only. or the hazardous waste (Lead
Dross) through open hearth furnace may be sent to recycler facilities duly authorized by CPCB. The .
proof/document shall be submitted having three months. Lead slag shall not be generated in this -
unit.

14. You are required to store the hazardous waste-safely and send it to TSDF/incinerator within
Ninety days/Six months of its generation.

15. If any Prohibit /Adverse order is passed by Hon'ble National Green Tribunal the authorization
shall automatically stand cancelled. :

1

( Authorized Signatory )

. Digitally signed by Ram Kumar
Ram Kumar Singh' snsh
Date 2021.04.01 110623 +05730°

UTTAR PRADESH POLLUTION CONTROL BOARD

Copy to: To the Regional Officer, U.P.Pollution Control Board, Regional Office, U.P. Pollution

control Board, Bulandshahr for information and necessary action .
Ram Kumar Singh Soem s e ™

Date: 2021.04.01 11:0643 +053

CEO/EE, I/C Circle
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